
Cgrm ADMINXST.ATtVE

original Appllcantipn No. 327/n^

Jabalpur. thia the 17th daj^of a^e 2003.
Hon bl© Mr• 0*C* Vsnna •. <»^u j
Hon-hle M.. ..K. BhetS .

about 45^years!^R/o'^jabalpur^^G Singh, aged
Ward No.7 Itarsl, m.p. ' Bangallya,

applicanty Advocate - shrl M.K. Verma)

VERSUS

1. UniOT Of India through
Rall'^ShS Board,Kali Bhawan, New Delhi.

Bhopal.
(By Advocate -

order CnD&T A

By D.c. venta - vice ch.i f., __

The applicant has filed this m ^ .
Claiming relieffor grant of familyiy pension and d.o.r.o. „ith Interest.

The claim of the ar»r^i-{r^ s. j

h..=x . applicant Is that applicant's

:t::r
*  -Py retlral dues. The apollc „

therefore, being „ido„ sent a representatl
aepart.ent. 1 copy of thPy of the said representation Is = ** /
annexure A-2. Thereaf^ annexe(^Thereafter, an amount of rs. S200/-
towards Provident Fund and C.g I s h

^^•S' has been na<r;i s.the applicant. The grievance of the applicant i th
-BO and family pension have not been paid

ot been paid uptlli now.
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Learned counsel for the applicant has been

heard, it is noticed that after the order dated

10-10-2002 was passed in favour of the applicant for

grant of Provident Fund and C.G.I.s. the applicant

has not preferred any representation with regard to

other dues claimed in this OA. The representation

at Annexure A-2 shows that prior to his death, the

applicant had not served the department for about

three years. It is not known whether any departmental

proceedings were pending or not pending against the

applicant and if so, an order there on has been passed
or not. No such facts are disclosed in the petition.

All these facts are in knowledge of the department.
Consequently, the OA is disposed of at the admission
stage itself with a direction to the applicant to

submit a representation to the Competent Authority
within a period of one month by giving fuXL facts and
claim which may be due to her. Respondents, shall
within three months from the date of receipt of such
representation, take a decision and communicate the
same to the applicant.

OA stands decided accordingly, cost
easy,

(A.k. Bhatt)
Administrative Member • Verma)

Vice Chairman (j)

SI<M

geafesT

(2) 3«2E35 . " ^ A ^
{3) t!i^ „ ,

J  I. —


